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(c) whether there was any call from the 
concerned States before the preparation of 
restructural proposal; and 

(d) whether it would be introduced in the 

forth coming Parliament Session? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
MOHD. MAQBOOL DAR) (a) and (b) yes, Sir. 

(c) The decision to restructure the North 
Eastern Council was taken after the Prime 
Minister discussed the matter with the Chief 
Ministers of the States concerned, 

(d) Yes, Sir. 

Freedom Fighters Pension 

869.PROF. RAM KAPSE: 
SHRI RAM DEO BHANDARI: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the State-wise and district-wise details 
of the applications pending in the country for 
freedom fighter's pension as on the 31st 
October, 1997; 

(b) the maximum and the minimum periods 
of pendency and the reasons therefor; 

(c) the number of applications approved in 
1995-96, 1996-97 and till October 31, 1997 
alongwith the State-wise and district-wise 
details regarding the results of the same; and 

(d) the final decision likely to be taken 
regarding the remaining pending applications? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
MOHD. MAQBOOL DAR): (a) and (b) A 
statement is enclosed as Annexure [See 

Appendix 182. Annexure No. 18] 

(c) A statement is enclosed as Annexure [See 

Appendix 182, Annexure No. 18] 

(d) While every possible effort is made to 
communicate the decision to the applicants in 
the shortest possible time, receipt and disposal 
of claims for pension being a continuous 
process, no definite time frame can be laid down 
for disposal of claims for pension. 
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Safe drinking water for each village 

871. SHRIMATI VEENA VERMA: 
SHRI SUSHIL KUMAR 
SAMBHAJIRAO SHINDE: 

Will the Minister of RURAL AREAS 

AND EMPLOYMENT be pleased to state: 

(a) how far the Eighth Five Year Plan target, 
of providing 5.83 lakh villages with at least one 
source of safe drinking water for each village 
or habitation, has been fulfiled: 

(b) the number of villages and habitations 


